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APPLICATION NGW3ER: ______ 638 ‘-’o_f "1994" R

APPLIGANTS: I Dc.NTS. S

Lo ?:LM V.Narayanaswamy . v/s. The Post Master General.Karnataka, s

and three Others .

. - .

1, . Sri.M. Madhusu_dhan, Advecate.

w-e7 - .. - .No,844,Upstairs, 17th-G-Main, . 4
: 'Fifth Block,Rajajinagar, ‘ _ - S

Bangalore-560910. T e

2. ' ‘The Superintendent of Post Off:l.ces, o ST
" Kolar Division,KOLAR, -

3.~ . Sri.G.Shanthappa,Addl.C.G.S.C. S e
T High Court Bldg,BangaJ.ore-l. '

4. Sri.S.K.Mohiyuddin,Advocate, - - ion e LT
- ﬂ ' No.1l,Jeevan Buildings, L o ‘
ST Kumara Park Bast Bangalore-2, = .- B

Subject:i= Fbrwarding of Cobles ¢f the Crders. pacspd by-the--
Central . admnru. Lrative Trlbmal Bangalore.

Please :f:.nd enclosed herewith a copv nf tha t‘RDER/
STAY URDEB./JI\ITERIM ORDER/, passad by this Tribunal.in.the above -
mentloned appllcaflon(s) on_ Second September,l994.
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. Doddagan juru FO, Chintamani Tq.,\
. Kolar Distrxct.

‘CENTRAL ADMINISTRATIVE TRIBUNAL
'BANGALORE BENCH
* ORIGINAL APPLICATION No.63§/1994,

~ FRIDAY, THIS THE 2ND DAY OF SEPTEMSER, 1994

SHRI JUSTICE P.K(SHYAPSUNDAR .. VICE CHAIRMAN
SHRI T.V. RAMANAN ., MEFBER (A)

Sri M.V, Natayanaswamy,

S/o Sri Munivenkatappa,

aged about 28 years,
Extra-Departmental Delivery Agent,

. ose Applicant
(By Advocate Shri M. Madhusudhan)
Vs,

1. The Post Master General
. in Karnataka,
Bangalore - 560 001.

2. The Superintendent of

Post Office, Kolar District,
. Kolar- ‘

3. The Sub-Divisional Inspector (Postal),
. Chintamani Sub-Dﬂvis;on,
Chlntamani.

4, V Fan junatha,
'S/o. Sri Venkatappa,
Ex-EDDA, Doddagenjur B0, . :
Vie Chintamani Kolar Dletnct. eee FRespondents
(By Advocate Shri G, Shanthappa, Centtal

Govt, Addl. std, Counsel for R1 to 3 and o -
- Shri 8K« Mohiyuddin for R-4.) B

v M&#_ ey

o R ER EO

Shei T.V. Ramanen, Member (A) 1 = | :

Jto the post of E.D.D.A. at Doddaganjur.

We have heard the learned counsel for the applicant,

"-, Respondents No.q1 to 3 and Respondent No.4.

4. R-4, Shri Manjunatha, had been appointed provisionally

Subéequently; Shri Mangjunatha

was no£ selected for the aforesaid post reguiarly for unsatisfactory

.Clz.‘



-2-

work and the epplicant was selected for the post. Aggrieved by

this, R-4 epproached the Assistant Labour Commissioner for -
concilistion proceedings. The failure report was aent'to the
Central Government. The Central Government referredithé dispute

for adjudication by the Central Govt. Industrisl Tribunal, Bengalore.
The Tribunal, in its anard, directed R-1 to reinstate R-4 ang
directed that he should be reinstated as t.D.D.A- forthwith, In

the meenwhile, the department had filled up the post of E.DeD.A,,

Doddeganjur on a regular basis by appointment of the applicant, who
now does not want to be replaced by R-4 from Doddaganjur.

3. After‘haaring the arguments for some time; the learned
Standing Counsel for Rs 1 to 3 offered to post the applicant as
E.DBePoM, at a neérby Branch Post Office, Three existing vacancies
of £.D.B.P.M. in the follewing Branch Post Offices were suggested,
viz., Anagur, Tanka and Nangli and they would have no objection for
posting him ss E.D.B.P.M. at any of these places. Learned counsel
for the applicant, after taking instructions from the applicant, who
is also before us todesy, agreed to the applicant being shifted from

Ooddaganjur to Tanka as E.D.B.P.M.

4, In the licht of the offer made by the department and the

accaptance on the part of. the learned counssl for the applicant after

z.—~.,‘.;_,".:~,;,:¢,{_“ - e Loy,
gatting instructions from his client, we direct Rs, No. 1 to 3 to

issue necessary orders posting the applicant as EeDeBoP.Me, Tanksa
Branch Post Office of Koler Division within one month from the date
of receipt of a copy of thie orqar by R=2, It would be open to the
applicant in future to mzke a representation asking the department
to post him to any place nearer to Doddaganjur, The department may

consider such a request as and when it is made.
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5¢ This application is disposed of as above. VNo order as
to costes. -
Sd- , Scl—
W - v
( T.V. RAFANAN ) , (P.K.SHYATSUNDAR)
mEMBER (A) VICE CHAIRMAN

TRUE COPY

Section Offices Nf ‘7’
Central Administrative Tribunat
Bangalore Bench

Bangalore
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